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J&K HIGH COURT LEGAL SERVICES COMMITTEE'

AMMU :

NOTIFTCATION

TheHighCourtLegalservicesCommitteeiSorganisingNationalLokAdalaton
73ttt luly.2079 in both the wings of Hon'ble High Court.

ItisnotifiedforotltheconcernedthatthefottowingwpesofcasesPre-Litigationand
pending before bith lhe wings of Hon'ble High Court lammu/Srinagar shall be token up before

thc National Lok Addlat t

Pre-Litigation Cases :

O Nl Act cases under Section 738
(i0 Bank Recovery iases
(iii) Lobour disPute coses

iii Electricity and water Bitts (excluding non' compoundable);'Oj 
Others icriminol Compoundable, Matrimonial and other Civil

disputes).

Gridl:

( i ) Criminal ComPoundable offence
(ii) NI Act cases under Section 738
( iii) Bank Recovery cases

(iv) MACT
(v) Labour disPutes

iiil ebrt irity and woter Bills (excluding non-compoundable)
(vi] Matrimonialdisqutes;
(viii) Land Acquisition cases

iixi Services-Matters relating to pay and ollowances and retrial benefits

(x) Revenue cases'(i0 O*er Civil cases(rent easmentary rights, iniunction suits, specifc

perlormonce suits) etc n

Anypercon/titigantinterestedinsettlementofhis/hercase/disputethroughtheLok

Adotat may approach with the title and number of the case, if the case is:-

by or before Z5!MqY-ZP7L

No,--tl f /4 LLe4 stl b olq
Dt lo - {-tl

Copy to !-

fframriffotir)
*Plu s-Etse-alrfl'

{,8il@6&ULQ.}EBrUtF'
Gd6tlt{srodElcet

1. lnchorge e.court, High Court of J&K lammffinp,^o,io, with the request to

uplood the Notificotion on the offrcidl website

i) Registrar Judicial High Court wing

lammu/Sringar
i0 Secretary HCLSC, Front 0ltrce High

Pending before High

Jommu/Srinagar
P re - Liti g d ti on M a tte rs


